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Government of Jammu and Kashmir'
Department of Food, Civil Supplies & Consumer Affairs'

J&K, Civil Secretariat, Srinagar/Jamm u

N
Jammu, the

'anuxy,2o23
otifi calion

9*t

S.o.tll.- In exercise of the powers confened by clause (b) of section 32ol

.r., Consumer Protection Act, 2019 (No. 35 of 2019), the Government hereby

5';r; the following members shall exercise the powers and discharge the

1'**u.* "i*. ,..uJriri of the District Consumer Commission(s) as indicated

h-;", in addition to their own duties, till regular anangement is made or till

funhrr otd.tt, whichever is earlier; namely:-

To be assigned

Charge as Member
istrict Commission

Additional

D

Member Distric
Commission

Name of Member
S,No.

JammuKathuaMr. Durga Das

Sharma

DodaUdhampurMr. Sudesh GuPta2

AnanhagBudgamMrs. Rukhsana Farooq3

By Order of the Government of Jammu and Kashmir.

No. 7086926/FCSCA-Estt/3 3 8/22

sd/-
(Zubair Ahmad)JKAS'

Commissioner/ Secretary to the Govemment,
Dated: 14.01.2023

l. Joint Secretary (Jammu, Kashmir & Ladakh), Ministry of Home Affairs,

Govemment of lndia.
2. President/Drawing & Disbursing Officer, State/District Consumer

Commission (AIl).
3. Additional Secretary to the Chief Secretary, J&K, lor information.
4. Additional Secretary to the Govemment, Department of FCS&CA.

l lPagc

Copy to the:-

L'\
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flll concerrred Members'
retary to the Govemment, General Administration

Private
artlnen

Secreta"ry to Sec

t for information of the Secretary.

t. Pnv ate Secretary to Commissioner/Sec retary to the Government'Dep

Departrnent of FCS &CA for information of Commissioner/Secretary'

Record fileMondaY Return file.

Under SecretarY to t e o trment

t,

0.
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